
 365  Matters  under

 [श्री  राम  विलास  पासवान,

 ग्रसित  हो  गया  है.  ।  प्राध्यापक  द्वारा

 अनुसूचित  जाति
 एवं  जन-जाति

 के  छात्रों

 को  जाति  का  नाम  लेकर.  अपमानित

 करना  प्रताड़ित  परना  न  सिफ  शिक्षक

 समुदाय  एवं  विश्वविद्यालय  को  कलंकित

 करता  है,  बल्कि.  विधान  एवं  नागरिक

 अधिकार  अधिनियम  पर  भी  तमाचा  है  ।

 सबसे  खुशी  की  art  है  कि.  विश्व-

 विद्यालय  के  सभी  छात्रों  एवं  छात्र  यूनियन

 ने  इस  गंभीरता
 |

 लिया  है  ।  उक्त

 प्राध्यापक  के  खिलाफ  थाना  में  मुकदमा

 भी  दर्ज  है  ।
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 कुलपति  ने  विश्वविद्यालय  को  अनिश्चित

 काल  के  लिए  बन्द  वर  दिया  है  ।  छात्रों

 को  होस्टल  खाली  करने  के  आदेश  दिये

 जा  चुके  Fl  दूसरी  कौर  छात्रों  ने

 होस्टल  खाना  करन  से  इन्कार  कर

 दिया हैं।  oral  ary  act,  को  कार्यक्रम

 जारी  है।  स्थिति  विस्फोट+  21  अत:

 सरकार  से  मांग  है  कि  सरकार  उच्च-

 स्तरीय  जांच  करावें  जित  विश्वविद्यालय

 में  शांति  कायम  हो  सके  ।

 (iv)  NEED  FOR  IMMEDIATE  RELEASE

 OF  WATER'S  FROM  THE  KOTA  BARRAGE

 IN  THE  CHEMBAL  CANAL.

 SHRI  MADHAVRAO

 (Guna):  ?ई.  (1 11घ117171911,  with  your
 permission  and  through  a  written

 statement,  ।  would  like  to  draw  the

 attention  of  the  House  and  the  Govern-

 ment  to  the  plight  of  farmers  in  the
 Chambal  Division  of  Madhya  Pradesh.

 SCINDIA

 The  farmers  of  the  Chambal  Valley
 in  Madhya  Pradesh  have  been  facing
 great  hardships  owing  to  17151111101€ 1 1

 and  untimely  release  of  water  from  the

 Kota  barrage  in  Rajasthan,  Rajasthan
 has  failed  to  carry  out  the  assurances  it *
 gave  to  Madhya  Pradesh  at  the  time
 of  the  construction  of  the  Gandhi  Sagar
 and  Rana  Pratap  Sagar  Dams  and  the
 Kota  Barrage.  The  agreement  bet-

 ween  the  two  States  has  made  a  pro-
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 vision  for  6656  cusecs  of  water  for

 Madhya  Pradesh,  but  it  has  probably

 never  received  more  than  2500  cusecs

 of  water  from  the  Parwati  barrage

 situated  on  the  Rohini  Canal.  8n  the

 efforts  made  by  Madhya  Pradesh  Gov-

 ernment  to  persuade  Rajasthan  Gov-

 ernment  to  adhere  to  the  agreement

 signed  between  them,  have  proved  of

 no  avail:

 In  the  month  of  November  last  year,

 both  the  State  Governments  had  jointly

 drawn  up  a  programme  for  the  release

 of  water  for  irrigation,  Madhya  Pra-

 desh  has  been  releasing  6000  cusecs  of

 ‘water  from  the  Gandhi  Sagar  Dam  as

 per  t  programm®,  but  Rajasthan  hac

 not  released  3000  cusecs  of  water  in

 the  Chambal  Canal.  89  =  a  conse

 quence,  crops  in  the  districts  of  Bhind

 and  Morena  are  drying  up  fast.  The

 situation  has  become  so  _  serious  that

 the  Chief  Minister  of  Madhya  Pradesh

 had  to  send  an  urgent  telegram  to  his

 counterpart  in  Rajasthan  a  coupleecf

 days  back,  requesting  him  to  re'ease

 3000  cusecs  of  water  from  the  Kota

 barrage  for  the  irrigation  of  Rabi

 crops  in  Bhind  and  Morena,

 I  urge  upon  the  Government  to  ।-

 fervene  in  the  matter  without  delay  end

 ask  the  Hajasthan  Chief  Minister  to

 make  arrangements  for  releasing  water

 in  the  Chambal  Canal  from  the  Kota

 barrage.  In  addition,  a  representative

 of  the  Centre  should  be  appointed  to

 ensure  that  the  two  State  Governments

 adhere  to  their  agreement.

 (v)  STEPS  FOR  ENDING  STRIKE  पप

 INDIAN  ExpLosIves  GoMIA,

 श्री  रामावतार  शाहीं  (पटना) :  सभा-

 पति  महोदय,  इंडियन  एक्सप्लोसिव,

 गोमिया,  कारखाने  में  गत  22  फरवरी  से

 हड़ताल  चल  रही  है  जिससे  वहां  का  उत्पादन

 डीप  पड़  गया  है।  पिछले  करीब  एक  साल

 से  ब्लास्टिंग  विभाग  में  जब  रोलेक्स  मशीन

 झाई,  वर्क्स  रिवार्ड के  जाते  में  उसके

 उत्पादन का  लेखा-जोखा  ब्लास्टिंग  सेक्शन


